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OUT AT ONCE

OFFICE OF TI-IEZPRINCIPAL DISTRICT &: SESSIONS JUDGE Se 7 e (IIILL
TIS HAZARI DELHI

OFFICE OF CHAIRPERSON (ELECTION COMMlT'I'EE)_.,_
DBA ELECTIONS-2024

Ne. /EC/DBA/2025 Dated 18.03.2025

To,
(i) Sh. Ravinder Singh, Advocate,
ChiefElection Commissioner,
for Delhi BarAssociation Election 2024

(ii) Sh. Atul Rathi,
Returning Ofiicer,
for Delhi BarAssociation Election 2024

Sub: Non-casting ofvote by the following Members of the Delhi Bar

Sir,

g1 ue c o _]CCl10I‘lS communteat earlier as well la:/
' ed he ' belo I

Association.

This is to inform you that as per the verification oi’ records
pertaining to the learned Members who were found to be eligible /ineligible as
per criteria laid down for the Declaration form, the following learned Members
are ineii 'blc to vote d to th b' ' ' ed "
mention rem w. Iowcver, they have been erroneously issued t
proximity card.

electi0ns:-

You are, accordingly, requested to take necessary measures
ensuring that the following members are not allowed to vote in the upcoming,

TnE§cEaiibi1‘Néi1Ié"' "Ben No. H ' IDDBANO. Iobjecaon E

‘A-91i1 Nitin Sharma D/2203A/2017 N-1492

N03. .._ ._ 1 .
.A~227 lDwibendu fD/943/201 1 lD-83 1 ilneomplete

Shekhar Batik

_.___._. _ ,l.._.__.___ .._ _____ . _. . .___. .

A-551 Satpal Shanna D/767/2016 S-4063

ordersheets

§Incomplete 0/s,
tenrollment after I
§3‘1_.07.2023 ‘

tiiash Pavmwt , .
‘Enrollment afier
3 1.07.2023
Incomplete 0/s,
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Separate communications have also been sent to the Ld. Members

in this respect.
You arc, therefore, requested to do the needful at t e earliest.

‘ll>rv=aYelvd .‘ 1i:l\% _, -

t\l-at 2’.Nodal Offieer, Lleetion Committee
[;;t,Qt.q;.,,m ,, Delhi Bar Association
El Ed-Kev C0»-"“;'HeS_0r)-ii?“ '2°7-H

No.1,’/-5 /EC/DBA/2025 ‘t earn 2025Copy to~

l) The Registrar General, I-Ion’ble I-ligh Court of Delhi, New Delhi.
2) PS to Ld. Principal District & Sessions Judge (I-lQs), THC, Delhi.
3) PS to Ld. Principal District & Sessions Judge (West), Tl-IC, Delhi.
4) llony. Secretary, Delhi Bar Association.

‘E/The Dealing Assistant, Website Committee, Tis I-lazari Courts, Delhi with
directions to upload on the official website of Delhi District Courts, 'l‘is llazari
Courts, Delhi.

6) Advocate Sh.Dwibendu Shekhar Batik, Ch. No.1 02, A.K. Sen B, Sup1'eme
Court, New Delhi, No.828587l2S4, with request to return the Proxin1it$LCards
immediately.

7) Advocate Sh. Nitin Sharma, Ch. No.C-ll, Cl. Joseph Block, 'I'I-IC, Delhi,
No.85889836l 9, with request to return the Proximity Cards immediately

8) Advocate Sh. Prashant Kumar, Ch. No.13-14, BGS Block, TI-IC, Delhi,
N0.'7903 576159, with request to return tl1e,Proximity Cards immediately,

9) Advocate Sh. Rohit Kumar, Ch. No.13-129, BGS Block, TI-IC, Delhi,
No.8533873565, with request to return the Proximity Cards immediatel}L._

10)Advoeate Sh. Satpal Sharma, Ch. No.753, Western Wing, THC, Delhi,
No.9599495S81, with request to return the Proximity Cards immediately,

ll)Advoeate Sh. Shconarain Tripathi, Ch. No.M-4, Civil Wing, TI-lC, Delhi,
No.9810064292, yvith request to return the Proximity (I£ mnediatelL
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Nodal Offieer, ection Committee
Delhi Bar Association


